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Shri Karan Soni. 
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Commissioner of Customs 
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       RESPONDENT 

Present for the Appellant    : Shri Bipin Garg, Advocate 

Present for the Respondent : Shri  Santosh Kumar Agarwal, AR  

 

 
                           DATE OF HEARING/DECISION : 07/12/2020 
 

 
 

       FINAL ORDER NO.70270/2020 
 

PER ARCHANA WADHWA: 

 The appeal is  allowed.  For order, see order of date in Customs 

Appeal No. 70036/2020.  

 

 Sd/- 

( Archana Wadhwa )                                                    

Member(Judicial) 
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